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."04 a .... 
PAPERS LAID ON THE TABL"E 

ANNuAL R.Jr,PO .. T 01' WFILY AND TaUVl-
liON INSTl1'tJT]t 01' INDIA, PuNs, POR. 

1978-79 AND A STATltMBNT 

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND 
SUPPLY AND REHABILITATION 
(SHRI VASANT SATHE): I beg to 
lay on the Table :-

(I) A copy or the Annual Report 
(Hindi and English versions) of the Film 
and Television Institute of India, Pune 
for the year 197B-79 along with Audited 
Accounts. 

(~) Statement (Hindi and English vet-
lions) showing reasons for delay in laying 
the above Report. [Placed .n Librar . .,. 
S" No. LT-62o/8o] 

MADHYA PRADFSH CIVIL COURT~ (AMEND-
MENT AND VALIDATIO~) ORDINANCE, Iq79 
AND ANNUAL REPORT rt· CO'fPANIES ACT 

THE MINISTER OF LAW, IUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV SHANKAR): I beg to lay on the 
Table:-

(I) A copy of the Madhya Pradesh 
Civil Courts (Amt"ndment and Valida-
tion) Ordinanct", H)79 (No. 7 of 1979) 
(Hindi and Engli~h vf"r'i()n~) promul .. 
gated by thl'" G()vt"rnor of Madhya Prad esh 
on the 2Rth November~ IQ7Q, under aptjcle 
~U3(2) (a) of thf." Constitution read with 
clause (r) (iv) of the Prodam~tion dated 
th~ 17th F~hruary, I QRo issued bv the 
President in r,.lation to the ';tate of Madhya 
Prad~sh. fPlaced in Library. See No. 
LT-621 fBo.] 

(2) A copy of the Annual Report 
(Hindi and En~lish ver,ions) for the year 
J978-7Q on the w(}rkin~ 'lnd arlmini4ltra-
tion of the Companies Act, 1916. under 
lection 638 or the said Act. IPlaced in 
LibrtJr .,. Sel No. LT-6=Z2/Bo) 

AUDIT REPORT AND 'REVIEW ON DELHI 
URBAN ART COMMISSION FROM MAY, 1974 

TO MARCH 1978 AND A STATEMENT 

THE rvnNIsTER OF WORKS AND 
HOUSING (SHRI P.C. SETHI): I 
~ to lay on the Table:-

(I) A copy or the Audit Report (Hindi 
and English versions) on the Accounts or the Delhi Urban Art Commission for 
the period from May, 1974 to March 
1978 under sub-section (4-) of section !ZO 
of the Delhi Urban Art Commission Act, 
1979. ft • 4" ~ ~ 

(2) Review (Hindi and English ver-
sions) by Government on the above Audit 
Report. 

(3) Statement (Hindi and English ver-
sions) showing reasons for delay in laying 
the Audit Report. [PlaClfl in Libra"_". 
&, No. LT--623/80.[ 

NOTIPlCATlON UNDBR DBLHI ADMINIS-
TllATlON AOT reo DISSOLUTION OF METaoPO-
LlTAN COtfflCIL OF DELRI. 

SHRI P. VENKATASUBBAIAH: I 
beg to lay on the Table a copy of Notifi-
cation No. S.O. 2oo(E) (Hindi and 
English versions) published in Gazette 
of India dated the 21st March. 1980 
containing President's Order dated the 
21st March, 1980 issued under section 
31 of the Delhi Administration Act. 
1966 suspending certain provisions of the 
aid Art, dissolving the Metropolitan 

Council of Delhi and directing that the 
members of the Executive Council shall 
cease to hold office as such. [Placed in 
Library. St, No. LT--624/80.] 

12.05 hrs. 

ME"" \Gr:C; FROM R \JYA <:;ABH \ 

SECRETARY : Sir, I have to rr-port 
tht."' fonowin~ m("c:;sagf"S recf'ivr-d from tht-
Secretary-General of R'ljya St."'bha:-

(i) "In a('"('"ordancf" wi th the provi-
siOns of ';ub-rule (6) of rulf" I 86 of the 
Rules of Procf"oure and Condu('"t of Busi-
nGs!' in thr- R'liva Sabh'l. I am rlir~cted 
to return herewith thr- Oric:;sa Appropria-
tion (Votf" on Acrount) Rill. TC)flo, which 
was p~ssr-d by thf." Lok Sahha at its ~itteng 
hr-ld on tht' 17th March, lqRo. and trans-
mittf'"d to the R'ljya Sahha for its rr-rom-
mt'nnltions and to stat~ that this House 
haC\ no rp commend'ltion<4 to makf' to the 
Lok Sabha in regard to the ~aid Bill." 

(ii' "tn accord~nce with thf" provi .. 
sion~ofc;llb-rule (6) of rule 186 ofthf" Rules 
of Pr'OC .. dure and Conduct of Rnsinf"ss in 
the R l.jva Sabha, I am rtir~('"tt'rl to r~turn 
herewith the Orissa Aonronrh tion Rill 
JqRo, which was p~ssed bv thr- l.ok C;abh~ 
at its sltting h .. ln On the 17th M'\rch 
lq%, anti tr::t.nsmitt .. rt to th~ R 'ljva q'lbh~ 
rOr its ffcomme,,-i .... tions anrf to ~tat .. that 
this HO'lst" h::t." on re~ommMldations to 
make to th .. Lok Sabh1. in n-gard to the 
said Bill.t. 

---


